
BEFORE THE NATIONAL GREEN TRIBUNAL SITTING 

AT PUNE 

(Under Section 18 (1) read with Sections 15 and 20 of the 

National Green Tribunal Act, 2010) 

APPLICATION NO. 100 OF 2024 

BETWEEN: 

V anashakti and Anr ) ... Applicants 

Versus 

State of Maharashtra and Ors 

SR. NO. PARTICULARS PAGE NO 

1 Affidavit in Rejoinder on behalf of the 333 ,

2 

Respondents 

ANNEXURE A-1 - A copy of the order of 

the Hon'ble Tribunal in the matter of 

Sandeep Motilal Sanghavi vs Tree Officer, 

Talegaon Dabhade Municipal Council M.A 

No. 88/2014 in Application No.33/2014 

)...Respondents





BEFORE THE NATIONAL GREEN TRIBUNAL SITTING 

AT PUNE 

(Under Section 18 (1) read with Sections 15 and 20 of the 

National Green Tribunal Act, 2010) 

APPLICATION NO.100 OF 2024 

Vanashakti and Anr ) ... Applicants 

Versus 

State of Maharashtra and Ors 

AFFIDAVIT IN REJOINDER ON BEHALF OF THE 

RESPONDENTS 

1. I, Mr Stalin Dayanand the Authorised representative of the .

Applicant No. 1 and the Applicant No. 2, having my office

address at Second Floor, Nandkumar Pawar House, Opposite

Jagnath Darshan, MD Keni Marg, Bhandup (East), Mumbai

- 400042, do hereby state on solemn affirmation:

2. I say that I have read the present Application and am

conversant with its contents. I have also read a copy of the

)... Respondents


















































































































































